BEFORE THE NATIONAL GREEN TRIBUNAL (SZ), SITTING AT

CHENNAI
0.A No.229/2020
BETWEEN:
Tribunal on its own Motion ... APPLICANT
AND

Ministry of Environment & Forest

and Ors. ...  RESPONDENTS
SI No. Particulars Pg Nos.
1 Compliance Affidavit filed on behalf of 1-2
Respondent No,5
2 Annexure R5--A Copy of  the 3-4
Approval(including translated copy)
3 Annexure R6- Acknowledgement of receipt of 5-6
payment

Place: Bangalore

Date: 11/04/2022 Advocate for'Respondent No.5




BEFORE THE NATIONAL GREEN TRIBUNAL (SZ), SITTING

AT CHENNAI
0O.A No.229/2020
BETWEEN:
Tribunal on its own Motion ... APPLICANT
AND

Ministry of Environment & Forest
and Ors. ... RESPONDENTS

ADDITIONAL COMPLIANCE AFFIDAVIT FILED ON BEHALF OF
RESPONDENT NO.5

I, Mr. D.R.Kabade aged 50 years, S/o R.Y Kabade, working as Assistant General
Manager (Law), Office of the Head (Legal Services) and authorised signatory of
Karnataka Power Corporation Limited, having office at Shakthi Bhavan, Race Course

Road, Bangalore- 560 001, do swear and state on oath as under:

1. Iam the Assistant General Manager (Law) of Karnataka Power Corporation Ltd..
the 5™ Respondent in the present proceedings, and as such I am well aware of the

facts of the case and competent to swear to this affidavit.

2. lItis prayed that the Response to the Report dated 22/06/2021 and the Compliance
Affidavit dated 25/02/2021 be read and part and parcel of this Affidavit.

3. 1 state that with respect to the employees who lost their lives due to the Fire
Accident that occurred on 02.10.2020 at Yelahanka Combined Cycle Power Plant
the Respondent No.5 has taken the following steps:

i.  The family of each of the two deceased staff of Respondent No.5, Mr.

rishna Bhat and Mr. Manjappa have been given Rs. 30,00,000/-

/
0b

Asst. General Manager (Law)
Karnataka Power Corporation Ltd.
No. 3, Ground Floor, Green Building,
(Drugs Control Department Premises)
Palace Road, Bengaluru - 560 001.




(including translated copy) is produced herewith as Annexure RS and
the acknowledgment of receipt of amount is produced herewith as

Annexure R 6.

ii. The Respondent No.5 has also provided employment on compassionate
grounds as per KPCL Service rules to the dependents of the two
deceased employees. The dependants of the deceased employees have
been employed as regular Employees at the Kali Hydro Power Project,
Ambikanagar, Uttara Kannada district, Karnataka.

Wherefore, it is prayed that the instant Affidavit be taken on record and the instant

matter be disposed of accordingly.

E.D.R.
AQE ﬁ Manager (Law)
Karnataka Power Corporation Ltd.
VERIFICATION No. 3, Ground Floor, Green Building,
(%’ugs C%ntrgl Department Premises)
. ] alace Road, Bengaluru - 560 001.
I, D.R.Kabade, do confirm that this is my signature and what has been stated a dve

in paragraphs 1 to 3 of the Affidavit are true to the best of my knowledge information

and belief.
ARboal
Deponent

KABADE. D.R.

Asst. General Manager (Law)
Karnataka Power Corporation Ltd.
No. 3, Ground Floor, Green Bulilding,
""‘-;,,/ (Drugs Control Department Premises)
- Palace Road, Bengaluru - 560 001.

Place: Bangalore

Date: 11/04/2022
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Karnataka Power Corporation Limited
Order Letter

TNO: AIP1A/18
" Date: 05-04-2022

Subject; Regarding paying Ex-Gratia.
Reference: The approval of Managing Director in office note of dated: 01-
04-2022

The approval has been given for providing Rs 30.00/- lakhs Ex gratia to the
dependants of two employees, Sri Krishnabhat 1773 EE(M)/CE (O&M)
YCCPP and Sri Manjappa P 1874 AEE (E) CE(O&M) YCCPP who have
passed away due to fire accident occurred in Yelahanka Plant during the work
on date: 02-10-2020 by considering it as Special Case by keeping receiving Post
facto approval of Board of Director’s meeting in pending.

“Approved by MD”
Sd/-
Director (HRD)
Copy : TD/FD/D(HR)
:GM (F&E)H (LS)
:DGM (F)-1
:AGM (HRD)-2/CHT
. tgrred 10 as
inis o< oo
Affida i ..%’.%K*.L e
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Acknowledgement

Ref- 110 Memo No. ATPTA/S dated 05/04/2022

1 Smt.Vinutha.K.Bhat W/o Late Sri.Krishna Bhat ELM), E.CNo.1773 received the
cheque bearing No. 671052 drawn on Statc Bank of India, Bangalorc for an amount of
Rs.30.00.000/-(Rupees thirty lakhs only) from KPCI, towards Ex-gratia duc to fire accident
2/10/2020 at YCCPP.
occurred on 02/10/2020 at YCC um
/
Vinutha.K.Bhat
(W/o Krishna Bhat)

Mob No. oy (4 QKZ]ZZ#

Date:07/04/2022

Place: Bengaluru.
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Acknowledgement

Ref: 11.0.Memo No.AI1P1A/18 dated 05/04/2022

I SmtHema W/o Late Sri.Manjappa.P AEE(E), E.C.No.1874 received  the
‘cheque bearing No. 671053 drawn on State Bank of India, Bangalore for an amount of
Rs.30,00,000/-(Rupees thirty lakhs only) from KPCI. towards Ix-gratia for fire accident
occurred on 02/10/2020 at YCCPP. |

Hbrvw—
Hema

(W/o Manjappa.P)

Mob No. 903566076 F

Date:07/04/2022
Place: Bengaluru.
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